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FT.3MT. 1684(31).— Fra T TLHTL, TS TATHNT ATATHIH 1956 (1956 FT 48) FT 41T 3 & GUE (F)
ZTRT 9&T IRAAT T TANT Fd g4, SHIHT A & dgd [¥g 59 § uaug 1332 -ZTHT HIE-
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[®1. &. RW/PAT/NH 133E/Km 36.600- 63.630/LA/2026]
g sHiET, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

S.0. 1684(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act, 1956
(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule annexed
here to as the competent authorities to perform the functions of such authorities under the said Act with effect from the
date of publication of this notification in the Official Gazette, in respect of the stretch of land specified in the
corresponding entry in column (3) of the said Schedule relating to state, districts, taluk and villages mentioned in column
(4), (5), (6) and (7) respectively of the said Schedule for Upgradation of existing two lane highway to Four lane with
paved shoulder in km 36.600 to Km 63.630 (Kharhara Village to Bhaljhor Bihar/Jharkhand Border excluding Ch 51.800
— 52.320) of Bhagalpur- Dhaka More-Bhaljhor (Hansdiha Road) section of NH 133E in the State of Bihar (Package-2)
under EPC Mode.

SCHEDULE

Upgradation of existing two lane highway to Four lane with paved shoulder in km 36.600 to Km 63.630
(Kharhara Village to Bhaljhor Bihar/Jharkhand Border excluding Ch 51.800 — 52.320) of Bhagalpur-Dhaka
More-Bhaljhor (Hansdiha Road) section of NH 133E in the State of Bihar (Package-2) under EPC Mode.

SI. | CALA Stretch State | District Taluk/Mandal Name of the Village
No. 2 3 4 5 6 7
1

1 DLAO, NHI33E BIHAR | BANKA

Barahat 1 |Kharhara
Banka | KM 36.6 TO -
KM 63.63 2 |Sondiha
3 |Dafarpur
4  |Auria
Banka 1 |Dhaka
Bausi 1 |Kasbamandar
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‘27- |Bagduma
3 [Bhikha Kita
‘4_- |Nayagoan
‘57- |Dalia

‘67- |Bausi

‘7_- |Sikandar Pur
‘87- |Dahua

‘97- |Sukhia Barait
W- |Bhaga

11 |Gokula

E- |Karuani Kita

E- |mainma

[F. No. RW/PAT/NH 133E/Km 36.600- 63.630/LA/2026]
SHAIKH AMINKHAN, Director
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